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posal to open another school ill addi­
tion to the two schools alJ'eady e~b­
lished. 
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The Minister of Defence (Shri Y. B. 
Chavan): I think they can be trained 
for all the services. 

Mr. Speaker: He refers to the num­
ber. 

Shri Y. B. Chavan: At the present. 
moment the number is aQout 450 and 
in course of time, in a.bout two month~, 
it would be 900. 

Shri Sham Lal Saraf: What is the 
duration of this course of training? 

Shri Y. B Chavan: 22 weeks. 

ShriBem Barua: In view of the 
tact that one of the reasons of OUr r.e­
'verses in NEFA was given out to be 
the lack of knowledge on the part or 
our jawans far mountain warfare, may 
.1 know if steps are taken io train al: 
our people in mountain warfare? 

SlIri Y. B. Chavan: I can only say 
that necessary ste::ls are being taken 
to train OUr officers and jawans in that 
particular type of warfare. 
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Unemployment in Goa 

+ r Shri D. C. Shanna: 
'235. ~ Shri Indrajit Gupta: 

l Shri Bibhuti Mlshra: 

Will the Prime Minister be ple'lsed 
to state: 

(a) whether it is a fact that un­
employment in Gila is assuming al­
arming proportions; 

(b) whether this is dUe to any 
speci1t~~ social and economic factors 
peculiar to Go~; and 

(c) ~vernment's reaction to the 
proliem? 

The Deputy Minister in the Minl~­
try Of External Aftairs (Smi Dinesh 
Singh): (a) and (b). No Sir. There 
is, however, a certain degree of un­
employment, principally due to the 
disappearance of various Portuguese 
institutions. A certain amount ot un­
employment is also due to the reces­
siOn in the world ore markets. 

(c) The Gilvernment hay!' taken 
steps to provide employment in Gov­
ernment Departments as weIl as in 
>,rarioUs development schemes. 

Shri D. C. Sharma: May I know 
what are these Portugttese institu­
tions that have disappeared, and 
what institutions are taking their 
place, on our part, to fill up the gap? 

Shri Dlnesh Singh: Some institu­
tions like the Portuguese Air Trans­
lPort Service, the Board of External 
Trade and the Banco Nacional l,JI­
tramarino have been wound up. We 
are extending the facilities of our 
banks and some people will be enl, 
ployed in these. 

8hri D. C. Sharma: What steps are 
being taken to increaSe the employ­
ment potential there in the last few 
month? 

Shri DinIsb Singh: A lot of people 
are !being employed in the new 
schools which are being opened and 
also in the new development projects 
that are coming UP. 
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Shrimatl Savitri Nigam: May I 
know whether any employment ex­
change has been opened there or not,. 
and what is the number of placements 
which have 'been made thEre durin/il 
'fue last few months? 

Mr. Speaker: Whether any em­
ployment exchanges have been opened 
there? 

Shri DiDe5h Singh: Yes. 

Shrimati Savitri Nigam: The num­
ber of placements which have been 
made. 

Shri Dinesh SiDa'h: I could not say 
oft-hand, but this new employment 
potential that has been provided 
comes to about 1,400. 

Shri DaJI: May I know whether the 
Government has even a rough esti­
mate as to the extent of unemploy­
ment prevailing in Goa today'! 

Shri Dinesh SlDch: Yes; as I men­
tioned earlier, 'because of the disap­
pearance of some of these institu­
tions, about 1,860 permament 1)~ople 

and 978 people on daily wages were 
displaced. 1,400 are being employed 
due to the new potentials that are 
being created, and many more are 
being emplayed in the banks and 
other institutions that are opened. 
Apart from this, as the House is 
aware, because of the slump in the 
world market, wdrkers in the iron 
ore industry-about 9,000 of them­
had become unemployed. As I men­
tioned earlier, the question of their 
I!fI\Ployment is being looked into. 

Dr. L. M. Slngh",i: In what parti­
,ular sector of the Goan economy has 
111.ere been any decline in unemploy­
ment? Is it also in the ficld of min­
ing? 

Mr. Speaker: He has already ans­
wered that. 
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Mr. Speaker: I will give him another 
opportunit~. 

Shri Joa.chim Alva: There were 
quite many heads of administration in 
Goa who were actively alignecl with 
the Portuguese rule, and some of them 
still continue to be heads of those ad­
ministrative offices in Goa. Is this 
due to the lack of economic develop­
ment and the lack of political integra­
tion? Is that also due to the obstruc­
t! ve tactics of those. officers, and lack 
of sympathy for India? 

Shri DinesJl Singh: I could not ans­
wer the vague charges that are made 
-that some who are anti-national are 
still being retained. As you know, the 
people who werc in employment, 
those w'ho had sworn allegiance to 
India, were continued to be employed. 
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Mr. Speaker: It is a general ques­
tion. 

Shri Bem Barua; May I lmow if It 
is a fact that there were large num­
ber of offices and a large number of 
people, and if so, may I know whether 
the present administration has reduced 
the number of offices and the num­
ber of men in the office aDd whether. 
that is one of the reasons why there 
:bI unemployment 

SMi Dinesh SiDch: It is a general 
question aout all the offices. As I men­
tioned. some offices have been closed 
and others have been opened. 

t/ LIlIId Reforms in· Mahe 

+ 
'21" J SIIri Pottekkatt: 

L Shrt A. V. RqhaV8D: 

Will the Prime "Minister be pleas­
ed to state: 

(a) the steps taken to carry out 
land reforms in the former French 
enclave of Mahe; aDd 

(b) whether the question of ex­
tending the Kerala A.gl-arian Relations 
Act, 1961 to Mahe had been consi­
dered and the decision taken there­
on? 

The Deputy Minister in the Mi.i,l­
try of ExtemaJ. Aftalrs (Shri Dinesh 
Sin&'h); (a) The Malabar Tenancy 
Act, 1929 was extended to Mahe in 
1958. Subsequently, the Mahe (Stay 
of Eviction Proceedings) Order was 
promulgated On the 28th of April, 
1962 for a period of six months. The 
Clontinuance Of this Order upto the 
31st of December. 1963 is under con­
Bideration. 

(b) The Supreme Court has dec­
lared some sections of the Kerala 

Agrarian Relations Act, 1961; as ultrcz 
vires of the Constitution. The Gov­
ernment of India understand t.hat 
the Kerala Government are consider­
ing the formulation of a comprehen­
sive tenancy legislation before the 
end of 1963. The Government of 
India will thereupon examine the 
question of extending the same Ten­
ancy Law to Mahe. 
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